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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 455 of 2015

IN THE MATTER OF:

Dr. Devashish Bhattacharya ~ eeeeen Applicant
Versus

State of Uttar Pradesh and others ~ ....oe Respondent(s)

Reply on behalf of the Respondent No.-3, Uttar Pradesh Pollution
Control Board, in compliance to the order dated 13.08.2024 passed

by the Hon’ble National Green Tribunal, Principal Bench, New Delhi

I, Dr. Vishwanath Sharma S/o Late Dr. Manoranjan Sharma aged
about 47 years do hereby solemnly affirm and state on oath as under:

I That I am the Regional Officer of the Uttar Pradesh Pollution
Control Board (here in after “UPPCB”), Agra. I say that I am fully
conversant with the facts of the case and in the abovementioned
capacity am competent and authorized to swear the present
Affidavit.

2 That this Hon’ble National Green Tribunal, Principal Bench, New
Delhi (hereinafter “Hon’ble Tribunal”) vide its Notice dated
24.01.2024 directs the respondents to file their reply/response in
accordance to the direction passed by this Hon’ble Tribunal.

3. That this Hon’ble Tribunal vide its order dated 13.08.2024 has
passed the following direction:

« .5, Inview of the above order O.A. No. 455/2024 is restored to

its original position.
o o

6
7. S
8 Issue notice in the O.A. to the respondents. Applicant is




directed to serve the respondents and file affidavit of service
at least one week before the next date of hearing.”

That it is most respectfully submitted that in view of the order dated
23.07.2024 passed by the Hon’ble Supreme Court the present
matter has been remanded back and restored to its original number.
That it is submitted that the Petha manufacturing is a cottage
industry and using commercial gas as a fuel in making Petha
sweets.

That it is pertinent to mention here that the Commissioner/
Chairman, Agra Division/Taj Trapezium Zone Authority, Agra in
56™ meeting of the TTZ Authority dated 25.04.2022 has directed that
it is the responsibility of a team constituted under the Additional City
Magistrate (ACM) that no coal/coke should be used in the
production of Petha under any circumstances. Similarly, regarding
Tehsil it is a responsibility of the Sub-Divisional Magistrate (SDM)
that coal/coke/leather/wood should not be used in the production of
petha by petha units.

That it is also worthwhile to mention here that again in the 57%
meeting of the TTZ Authority dated 10.08.2022 the
Commissioner/Chairman, Agra Division/Taj Trapezium Zone
Authority directed that District Magistrate, Agra to ensure that no
coal/coke should be used in any condition in the production of petha.
Similarly, in Tehsil it should be ensured by the SDM that
coal/coke/leather/wood should not be used in the production of
petha-by-petha units. Copies of the minutes of meetings are

collectively being annexed herewith as Annexure No.-1.
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10.

That it is also necessary to submit here that all the air polluting
industries, are operational either on Natural Gas/LPG/Electricity.
Joint efforts are being made by the concerned departments to curb
the industrial pollution, vehicular pollution, bio-mass and solid
waste burning, construction and road dust etc. for improving the
Ambient Air Quality in Taj Trapezium Zone, which is being
monitoring by Taj Trapezium Zone Pollution (Prevention &
Control) Authority regularly.

That further it is also significant to mention here that in result to the
efforts, in year 2023 Agra city has been awarded IInd (2nd) Prize
Nationally in category-1 (more than 10 lac pollution) for taking air
quality improvement measures under National Clean Air
Programme (NCAP) by Ministry of Environment, Forest and
Climate Change, Government of India and also in year 2024 Agra
city awarded IlIrd (3rd) Prize Nationally in category-1 (more than
10 lac pollution) for taking air quality improvement measures under
National Clean Air Programme (NCAP) by Ministry of
Environment, Forest and Climate Change, Government of India. A
copy of the Ministry of Environment, Forest and Climate Change,
Government of India’s letter dated August, 2023 and 03.09.2024 is
being annexed herewith as Annexure No.-2.

That it is further submitted that the Hon’ble Supreme Court vide
order dated 30.12.1996 in Writ Petition (Civil) No. 13381/198, M.
C. Mehta versus Union of India and Ors. has passed the following
directions: -

“Those industries which neither apply for gas connections nor for

alternative industrial plot shall stop functioning with the aid of




1 1.

12.

coke/coal in the TTZ with effect from 30.04.1997. Supply of
coke/coal to these industries shall be stopped forthwith. The District
Magistrate and the Superintendent of Police shall have this order
compiled with”

That in compliance with the above direction the
Commissioner/Chairman, Agra Division/Taj Trapezium Zone
Authority, Agra has issued the direction under Section-5 of
Environment (Protection) Act, 1986 on 17.07.2018 to District
Magistrates and Superintendent of Police, Agra, F irozabad,
Mathura, Hathras, Etah and Aligarh regarding ban on the use of
coal/coak/wood/dung cakes in all types of air quality units operating
in the entire Taj Trapezium Zone. Regular inspections have being
carried by the team constituted under concerned Additional City
Magistrates (ACM). The details of action taken against Petha units
are being attached herewith as Annexure No.-3.

That in compliance to the above order passed by the Hon’ble
Supreme Court, currently foundries are using Natural
Gas/Electricity as a fuel. Furthermore, article published in year 2014
in Journal of Civil Engineering and Environmental Technology
regarding Environmental Management of Petha industry in Agra
city which is approximately 10 years old. Presently, Petha units are
using commercial gas for manufacturing of Petha Sweets.
Furthermore, 24-hour electric supply is also being provided by the
M/s Torrent Power Ltd. under Dakshinanchal Vidyut Vitran Nigam
Ltd. The copy of the Power Availability Report is being attached

herewith as Annexure No.-4.
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13

14.

15.

5

That it is submitted that as per the information provided by
Municipal Corporation, a total daily average of 7500Kg generated
Petha waste is collected through 04 Tata Ace Tempo and 01 Tipper
daily from Petha units in total 100 wards under Municipal limits.
4300kg of Petha waste is sent to Naraich Gaushala and Qazihouse
Bhagwan Talkies, operated by Agra Municipal Corporation within
the municipal limits and also to Kanha Gaushala, Baipur, Agra for
animal fodder and the remaining 3200Kg Petha waste is sent to the
waste processing plant at Kuberpur, Agra. A copy of the information
provided by Municipal Corporation is being attached herewith as
Annexure No.-5.

That the contents of this reply are correct to the best of my
knowledge and belief on the basis of official records and the
annexures enclosed with the present affidavit are true and correct
copies of the respective originals.

That the above reply of Respondent No.-3, Uttar Pradesh Pollution

Control Board, is submitted before this Hon’ble Tribunal for kind

-

DEPONENT

perusal and consideration.

VERIFICATION:
Verified at Agra on this 04"day of November, 2024 that the contents

of the above affidavit are true and correct to the best of my

knowledge and belief and nothing material has been concealed
therefrom.

-

DEPONENT
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ADDITIONAL SECRETARY
GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE

Dear sm. Hemalago Divagor jj T s

!

- 181
: ‘ XY T Ve, S

Naresh Pal Gangwar, ias

As you are aware that Ministry of Environment, Forest & Climate Change has issued
guidelines for Ranking of Cities (Swachh Vayu Sarvekshan) under National Clean Air Programme
(NCAP) vide letter dated 10th August 2022 for selecling best performing cities for laking air quality
improvement measures in their Cities. All 131 cities have been requested to submit the
self-assessment reports for FY 2023-24. Based on the self-assessment reports submitted by 131

line with the guidelines of Swachh Vayu Sarvekshan, Accordingly, the following cities have been
selected as best performing cities under three categories for FY 2023-24.

Category Cities Score out of 200
Category 1 ™ Indore 187

a8 Agra 186
(>10 lakh population)

an Thane 185.2
Category 2 . Amravali 194

e Moradabad 186.2
(3-10 lakh population)

37 Guntur 185.5
Category 3 1 Parwanoo 193.6

o Kala Amb 193
(<3 lakh population)

- o Angul 187.5

2. In this regard, your city will be felicitated with cash award by the Hon'ble Minister of

Environment, Forest and Climate Change and Hon'ble Chief Minister of Madhya Pradesh during
Swachh Vayu Diwas 2023 scheduled to be held on 7th September at Kushabhau Thakre Hall -
Intemational Conventlon Center in Bhopal, Madhya Pradesh,

3 In view of the above it is requested to atlend the Swachh Vayu Diwas 2023 to receive the
cash award on behalf of your city.

Yours sincerely,
Bat wishy

(Naresh Pall Gangwar)

Smt. Hemalata Diwakar
Mayor

Agra

Agra Nagar Nigam

Near Soorsadan, M.G. Road,
Sanjay Place, Agra - 282002

9o R, wiaar a@, @ . sos, g vataver s, ol am W, 7/:\
¢ Re-110003, Y1 (011) 20819247, ¢-Neasnpg. mefce@gov.in AT $
Prithvi Wing, 5" Floor, Room No. 508, Indira Paryavaran Bhawan, Jor Bagh Road, Gnia Iﬁﬂaqa

New Delhi-110003, Tel.: (011) 20819247, E-mail: asnpg.mofce@gov.in
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GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
gfexr wafaver was, wiv am s,
¥ faeeh—110 003

INDIRA PARYAVARAN BHAWAN, JOR BAGH ROAD,
NEW DELHI-110 003
Website : moef.nic.in

/=
3 Helewd

Dr. Prashant Gargava
Director, NCAP

v St D.O. No. Z-16011/02/2020-CPA
Deon Stns Klrgunt Dated: 3™ September, 2024

As you are aware that Ministry of Environment, Forest & Climate Change issued
guidelines for Ranking of Cities (Swachh Vayu Survekshan) under National Clean Air
Programme (NCAP) vide letter dated 10" August 2022 for selecting best performing
cities for air quality improvement measures. All 131 cities have submitted the self-
assessment reports for FY 2023-24 which were evaluated by Central Pollution Control
Board (CPCB) in line with the guidelines of Swachh Vayu Survekshan.

2 Based on the evaluation carried out for 131 cities, Agra city has been selected
as one of the best performing cities and ranked third in the population category-1 (more
than 10 lakh) under Swachh Vayu Survekshan,2024.

3. In this regard, Agra will be felicitated with cash award by the Hon'ble Minister
of Environment, Forest and Climate Change and Hon'ble Chief Minister of Rajasthan
during Swachh Vayu Diwas 2024 scheduled to be held on 7 September, 2024 at
Jaipur Exhibition and Convention Centre in Jaipur, Rajasthan.

4, I extend cordial invitation to join the Swachh Vayu Diwas, 2024 along with
Hon'ble Mayor to receive the cash award on behalf of your city.

‘)Jf e W Yours sincerely,

47

— 2y

'

(Prashant Gargava)

Shri Ankit Khandelwal

Municipal Commissioner

Agra Nagar Nigam

Near Soorsadan, M.G. Road,

Sanjay Place, Agra — 282002, Uttar Pradesh
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SIATAI AR, R HUSd, 3T |
&L 29| /TTZPMU) / Notice(Sec5) / 18 fsid: | > /07/2018

1—  Rrenferemdl, sy, Risere, 7R, 2114, Yel, 3eTe (Sovo)
Ud ARAYR, STeqR(ITS00) |

2— yferw efies, amrr, fiwmEre, weEr, &°RY, vel, 3reflig (So9o)
Uq HRAYR, STAYR(RISH0) |

fov— qgfavor (GReron) M, 1986 @ ORI—5 @ =TI A gufoad &3 A
BT/ DD / APl /U BT ST VS o9 =g Fw|

wE & #Aowaea e | 9Rea Re aifyer (Rifdd) o 13381 /1984
([THo¥lo Hedl M A s gfiear a oY) & oraia Wde-efiel arel guforas
&9 & yataRefi GuR vd wwervr g A ey WY fed e E-

“Those industries which neither apply for gas connections nor for alternative
industrial plot shall stop functioning with the aid of coke/coal in the TTZ with effect
from 30-4-1997. Supply of coke/coal to these industries shall be stopped forthwith.
The District Magistrate and the Superintendent of Police shall have this order
complied with.”

Hlowdred FRTAY gRT ORI I AQY BT IR Yo F#YOl Tl
SUfoTad &3 # fhar 9T Maeas & | Sad @ SifARed ddbe! /Sudl e g
el &1 wanT A e Quforgn & # Yanfora wW YeR @1 saisal A ufoEfRa
fopar ST Jmawd B

I ggtaRvr (WRefvr) fAfTH, 1986 @ gRI-5 & TG o] KA B
AT e gy el R fhar smar @ f degel o SufSrm &3 A wEnfora
Gl PR Bl Y USEUGR] FH1AI, 3N H BRI /DI / AbSl /Il & YANT TR
gl w9 | ufcey gARad s S g ugiaRr (HRefon) IR, 1986 @i
gR—19 & 3iia A ®rdard) & TR Iad b1 U GHfRad BRI
f&T® 19.7.2018 &1 AR TP IUTel 3T E0EI0TTe0 YIfIHRT BT IucTel B |

(@ ozmé—m%)

AUSATYTE / AL,
HNodlosgolTo JTRT |

gferferfi— b
1. \f¥g, gIiERYl, a9 Ud Searg uRdd HATed, AR W, Héﬁ?cﬁl
2. Y WfeE, ggiaRor, JoW0uH, AT |

HUSARD / e,

ot TouTsoyTo, 3TN |

t«f e
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O
SIYE_3TRT # Bld / Bldb / dHE) /ey HRT I dar 9dred 5t o @
DRI el B A 43T gHEar ) g
B0 | ¥l @) A YT 3B1Y BT T 9 yar SulStereer /ax | it fea Hrer ya fd
K[! TR A9 e grY S &l oM &1 feeTe
S ard) CRIED
1. | 8l ISl UTe® BY o1 3PS, T arar IR TR AR (T=w) 24.05.2022 24.06.2022
arefl Tell, R R Sfarr, s
2 iﬁ WU BT YT 3PIS, 16 /3T, Iaell IR TR Afge (T=H) 24.05.2022 24.06.2022
, 3T |
3. | #i #I SFIATel YA FAraR anraTer @) YaT | 3R AR AT e (T=H) 23.07.2022 17.10.2022
FPTS, 15 /182 fafT a1q areh Toh, ammn |
4. | S QU T 9 A 2y TNIE @ 9o IR TR AfRge(T=H) 17.12.2022
$PIR, 15/427 T4 e, 3R |
5. | & AIdRM Uol, e TaT, T g=aro, 3R TR HioTeg < (T2m) 06.05.2023
3ITTRT |
6. | S SHY T A YA SN 99T YIS, 9d | o TR AfSreg e (Taw) 18.05.2023
e 4t & um, & e, ammr
(ARR T gt wifer)
7. | # AR RiE qF A wred g @) o7 | STt (woerars) [ 11.04.2022 29.06.2022
PR, TIRGT %, A—dgeh  @er
SN |
8. |4 waw R g3 s wwe @ Uar SUNTAE@GRY (Baer@re) | 11.04.2022
P, TINAT IHGYE, AoT—Jael Sl :
TR |
9. | 4l fRicw Rig 91 Yor sa18 Ta—aN], | SURTATRSR) (BasEre) | 30.06.2022 16.07.2022
SHEITETS, 3TN |
10. [ 21 BT 3 57 SR i 31 UST a1, | SuRTaRaRl (weeEE) | 01.07.2022 15.07.2022
AT 488, AT |
1. [ 2 WeRA g g3 oY o Rig 3 907 | SuRieniar) (®azrere) | 02.11.2022
3P1E, TS 98€, SIPl, BogETE, T |
12. | 37 8R R g 5 SR Rig 31 YT o8, | STTarRT (waerare) | 02.11.2022
el d8, SIa, BAgEIe, 3T |
13. [ &l O 43 5N SFR RiE @1 9071 o, | SToatanT (wereTare) [ 02.11.2022
T 98, SIP), BagEle, 3TN |
14, | S VR 3 8 TRl @) YoT a8, | SuraaRy (wesrae) | 02.11.2022
TIRAT IMH, ST, BagEE, AT |
15. | 1 <dR/E g3 i Taremdl @1 o1 ST, | SRRl (ogrETe) | 02.11.2022
TTNGT B, AT |
16. | #11 == g3 il Frcioa &1 Y01 3o, | SuRTaNa™ (pagmEre) | 02.11.2022
TR IFHE, SrY, BARETE, IINT |
17. | 311 91 fiE 93+ €1 R &1 9ot Sars, | SuleTeaar (wazgrEE) | 02.11.2022
TTRYT 6, Bra, HgETE, 3T |
18. | 1 faw] 4 s Fam Rig @1 Yor a8, | Surenoan] (wererears) | 02.11.2022
TIRAT DR, S, BETETS, AN | .
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19 AN YT Al 9 fHE 3 UaT Sos,

USSR (Baerare) [ 02.11.2022
YR, Sl HETEre, 3T |
20. [ 8 §OT YF AN IHGTE B YOI B8, | SUNIAIIGRT (BoEraE) | 02.41.2022
' | TIRAT IHHRA, S, BAEETE, 3R |
21. | st fawy g i vjﬁa Rig #1 Yo P, | SUTCIEdN (BaglEK) | 02.11.2022
TIRAT IHH, ST , 31T |
22. |+ Y 9T SN ST 9w A Jar 318, | SURTIBRY (Boerre) | 05.11.2022
BagEe i, ee dEdld 9 e,
3TN |
23 |51 WM RiE g3 S FHa Rig @ UoT | Suldener (BagEre) || 05.11.2022
SITIRT |
24. | #UTel (RTAv1 RE) @Y UST SR, AR, | SUTABR) (BUBTETE) | 05.11.2022
WY, TEdld BAgEre, 3NN |
25. |dive e g & ol M, TG, | SuTenteT (BUeErs) || 04.10.2023
TTH-TId FERIGTR, TedIe—hagreg |
26. | 571 I GF A IO TNIE, YO PR, | SUMICOBR] (Baede) | 08.11.2023
TR IHYEE, AR (FARA WS
SR HRI—02 FPHIS)
27. |4 fasm WAl UoT IHIE, AR | SUMTATYGR! (BoerEre) || 08.11.2023
IHAETE, AR (HARA HSS eqwiThron)
28. |81 YWAR H, UST TP, TIGER | SUNTGOGN (BoeEe) | 08.11.2023
IHIMEIE, AR (HRA HSS! LA bR
29. | 811 BY YHI, UST SPIE, AR YHETETG, | SUNTAMISR! (BaglaE) | 08.11.2023
MR (R HSS! e IhRvl)
30. | &7 JMUFI (A1), UST THIS, AT 914, | SUNHATIGN (BIerdre) | 08.11.2023
IRIEIE, TRT (HeRA Hed! eqwiihRon)
31. | 1 W, TAAIYR, AT—NIHAN  IATRT | SURTATSGRN (Boerdre) | 08.11.2023
(BT ST ERATHo)
32. | #l STUAR I YaT Hle, ASQR G, BT | AR TR ARge(dqel) |  04.04.2022
IR, I S W B U, TN |
33. | 5l Wor= {9 @ YT 3HI8, ISR gt IR TR Age(@q) | 04.04.2022 29.06.2022
TR, TR |
34. | &1 weW GF S TSI PY UOT IHE, | AW TR ANGC(AN) | 04.04.2022
fheas I, ISHUS], AT |
35. | 211 Ya9 BAR D UOT PIg, Tell TIRGH | IR TR ARRSS(GAId) | 04.04.2022
ARG a7 & 910 S|
36. | S 3R e BT ST TPle, Tell ORGM | 3R TR ARNRgC(qald) | 04.04.2022 10.08.2022
HRA RF & 91 T |
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- & Gma“ RO Agra <roagra@uppch.in>

Regarding power availability information for April to Sep 24 month in TPL area of operations
1 message

RajatK@torrentpower.com <RajatK@torrentpower.com> Fri, Oct 11, 2024 at 10:51 AM

To: roagra@uppcb.in
Cc: bhupendrasingh@torrentpower.com

Dear Sir,

With reference to citied subject lines & in reference to instruction by your good office, we are enclosing the power availability report in TPL area of
operation (Agra District) for last 06 Months; kindly find enclosed information.

Sr no Month Power Availability (HH:MM)
1 Apr-24 23:55
2 May-24 23:50
3 Jun-24 23:49
4 July-24 23:53
5 Aug-24 23:55
6 Sep-24 23:53

Regards,

Torrent Power Ltd.

Disclaimer : This email along with any attachments may contain confidential, proprietary or legally privileged information and is for the intended
recipient only. Any other use of email, such as, unauthorized access, disclosure, copying, distribution or reliance on any contents of it by anyone
else is prohibited and unlawful. If you are not the intended recipient, please notify the sender immediately and delete the email. Disclaimer : This
email along with any attachments may contain confidential, proprietary or legally privileged information and is for the intended recipient only, Any
other use of email, such as, unauthorized access, disclosure, copying, distribution or reliance on any contents of it by anyone else is prohibited
and unlawful. If you are not the intended recipient, please notify the sender immediately and delete the email.










